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(d) whether there is need and de-
man" for more such nurse .. y ~chol)l~; 
and 

(e) if so, what arc 
plans in this regard? 

Gov£'rnnwnt 

The Minister of Education lOr. K. L. 
Shrlmall): (a) About 5,500 children. 

(b) Yes, Sir. 

(c) Local Bodil"S: 975. 

Government: 58. 

Private Information ;10t availabll'. 

(d) Yes, Sir. 

(e) ~ivatc ·organisatiolls are LIl-

couraged to oraganise nursery sf·hools. 

State Central Library;Uld nish'iet 
Libraries in Orissa 

3405. Shri Mallick: Will t;lC lI;inist"l" 
of Education be pleased to statz wlu.t 
st.eps have been taken by the Go\,('rn-
ment of India to establish Sta t" C,·n-
tral Library and District Liural'ies in 
Orissa according to the report of the 
Advisory Committee for Libraries of 
the Government of India? 

The Minister of Education (Dr. K. 
L. Shrimall): State Government of 
Orissa to which thc recommcndation 
No. 2 of Chapter IV of the report of 
the Advisory Committee lor Libraries 
was forwarded for taking n"cessDIY 
action in the matter have made a plan 
provision of Rs 18.40 lakhs for de-
velopment of library service in the 
State in their 3rd Five Year Plan fo;' 
following schemes:-

(a) Starting of mobile librny 
units in Blocks.-Rs. 1.110 llikh. 

(b) State and city 
Rs. 10.40 lakhs. 

Iibrarics -

(c) Construction of building f ... r 
the State Library.- -Rs. 2.00 
lakbs. 

(d) Grants to village Iibrary.·-
Rs. 5.00 lakhs. 

Industrial ManagemcBt Pool 

3406. Shri J. B. S. Bist: Will the 
Minister of Home Alralrs be pleased 
to state: 

(a) whether there is any proposal 
under consideration for itlcl't!asin;,: the 
strength of the Industrial Mana!;£'-
ment Pool; 

(b) whether any proposal ;~ t.:l.del' 
consideration to convert this pod into 
a serviCe like Indian Economic Ser-
vice or the Indian Statistical Service; 

(C) whether the services of Ihe Pool 
Officers will effectively be utilised by 
the various public undertakinp,s in the 
top and middle management :evels; 

(d) what are the measures prcopnsed 
to be taken by the GO'/ermnent to 
emrure that reasonable Oppol'tun,tics 
are extended to the Pool Officers to 
show their work and -North ill the~e 
undertakings; 

(e) what is the methOd proposed for 
transfer, posting, promotions etc. of 
these officers in the Manag~mc:nt 1'(101 
to enable sustained int~re5t by them 
in their workings; 

(f) what is the position 01 the In-
dustrial M.anagement Pool 0fficers in 
the var:ous undertakings vis-a-vis 
other deputationists from other Can· 
tral Services; and 

(g) whether certain percentAge of 
posts in the various public und€!'-
takings at appropriate levels is or is 
proposed to be reserved for ! ndustrlal 
Management Pool O1Bcers? 

The MbUster of State .. Ute IIJDls-
try 01 Home daln (Sbrl Datar): 
(a) No. 

(b) No. 

(C) Yes, this is the intention. 

(d) At present such reasonable op-
portunities already exist. 

(e) The Pool Oft\ceJ'l Bre p.lsteli to 
those undertakings where their ser-
vices can be best utilised by viltue 01 
their qualification and o.'!xpericnce. The 
same criteria will apply to their 




